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CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

Ly

Weekly Statement of dispatch of order from 18/06/2018 to 22/06/2018
S.No Apneal No ' Application No Order No Order recd. date Dt. Of order
‘ From Secy of sent to CR
: President/VP/
I Members
Final Orders
ST/50524/2015 i
CU{DB] | FO/ST/A/52156/2018 15/06/2018 18/06/2018
|
$T/557599/2014 i
2 culos] ‘| FO/ST/A/52157/2018 15/06/2018 18/06/2018
- ST/54431/2014 ‘:
2 culDs] FO/ST/A/52158/2018 15/06/2018 18/06/2018
ST/51217/2015- e
) cuns) | FO/ST/A/52159/2018 15/06/2018 TJ05 /2018
|
1
ST/55910/2013-
. culDs] | FO/ST/A/52160/2018 15/06/2018 18/06/2018
I
ST/50194/2014-
. cu[Ds] FO/ST/A/52190/2018 19/06/2018 —
ST/60428/2013- '
- cu(D3) FO/ST/A/52187/2018 19/06/2018 5 O/60T8
. $T/1692/2012-CU[DB] FO/ST/A/52188/2018 19/06/2018 20/06/2018
ST/51175/2015-
i cuios] FO/ST/A/52179/2018 19/06/2018 A
ST/58802/2013-
i, D] FO/ST/A/52192/2018 19/06/2018 N
]
3 FO/ST/A/52193-
ccal _
.| 5T/664/2011-CU[DB] §2194/2018 19/06/2018 20/06/2018
$T/52179/2016-
. culps] FO/ST/A/52189/2018 19/06/2018 20/06/2018
| ST/50507/2018-
ko ' FO/ST/A/52195/2018 19/06/2018
| 13 | CU[DB]) 20/06/2018
! |
| | ST/55171/2013-
* FO/ST/A/52191/2018 19/06/2018
14 | CU[DB] [STIA/ 20/06/2018
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15 $T/4073/2012-CU{DB] | fo/s1/n/52172/2018 ! 19/06/2018 ——

|
| |

SEPS— W——— S— S -

T FO/ST/A/S2196- |
ST/476/2012-CUIDR] | | FOLSTY 19/06/2018 106/201R
16 | 52197/2018
l ]
N A S o I
1MISC ORDERS
[ Tsysas1/2008- | . .
b ST/MISC/50035/2018 | MO/50351/2018 20/06/2018 :
| ¢ 1 CUID?’] O
[2 1 €/51406/2018-CU[DB] | C/MISC/50519/2018 M0/50355/2018 ' 19/06/2018

7 Attention:  To maintain the ﬁamnmncy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon'ble members
on the same day for the parties and public at large

Thus all the interested parties and other information seekers under R.T.1 Act may
download these orders from CESTAT website,
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Dc%;ty REGISTRAR
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CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 25/06/2018 to 29/06/2018

SNo | AppealNo Application No Order No Order recd. date | Dt. Of order 3
From Secy of sentto CR !
President/VP/
Members
| Final Orders
- Ts7/51899/2015.
h 1 | cujos) FO/ST/A/52222/2018 22/06/2018 25/06/2018
? i
2 ST/638/2011-CU(DB] FO/ST/A/52223/2018 22/06/2018 25/06/2018
; |
ST/50985/2015- .
| 3 1 CU[B] FO/ST/A/52216/2018 22/06/2018 25/06/2018
| |
| n
= 1
i | ST/52418/2015-
| a 1 cu|os) FO/ST/A/52224/2018 22/06/2018 25/06/2018
ST/52170/2015-
. culpe] FO/ST/A/52226/2018 22/06/2018 25/06/2018
ST/53457/2014-
6 cuog] FO/ST/A/52173/2018 22/06/2018 25/06/2018
ST/55805/2014-
. CulDB] FO/ST/A/52201/2018 22/06/2018 25/06/2018
ST/55358/2014-
3 culDB] FO/ST/A/52203/2018 22/06/2018 25/06/2018
©[s1/53972/2014-
g culos] FO/ST/A/52217/2018 22/06/2018 25/06/2018
| sT/51153/2014- ’
2
i culDB) FO/ST/A/52213/2018 22/06/2018 25/06/2018
| 's1/51918/2014-
.
i cu[o8] FO/ST/A/52171/2018 22/06/2018 25/06/2018
- |'st/soae3j201a-
2 2
- | cuiosy FO/ST/A/52200/2018 22/06/2018 3S/0R/20%8
I _
fee _ .
. ST/1796/2012-CU(DB) FO/ST/A/52202/2018 22/06/2018 25/06/2018
" €/51148/2018-CU[DB] FO/C/A/52218/2018 22/06/2018 26/06/2018
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' ST/52113/2015-

Culioeg]

— —_

FO/ST/A/52249/2018

.
~I
~—
-)

CYEAAYY NN A
$1/53022/2014-

cinat
e S

FO/ST/A/52227/2018

| ST/5246

17 cuios] | FO/ST/A/52245/2018 2018 : -
ST/52578/2014- ' | ]
- FO/ST/A/52242/2018 | 27/06/2018 s
b CU:.D'.:‘ | 28/06/2018
5 o .
| 1¢ | ST/666/2012-CU{DB] | FO/ST/A/52251/2018 | 27/06/2018 ——
i l l - )
I 20 | €/51045/2018-CU(DB] | | FO/C/A/52228/2018 | 27/06/2018 —
. | |
;| C/51082/2018-Cu[DB] | | FO/C/A/52229/2018 27/06/2018 | oo
MISC ORDERS
P C/52845/2015-CU[DB] | C/ROM/50420/2018 | MO/50345-50347/2018 | 27/05/2018 | .. .__,...

i

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto

O

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members
on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may
download these orders from CESTAT website.
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